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PROFORMA FOR DECLARATION OF P HE ,_ S -
(As On 31.03.2012 _
Name of Officer (In Full): RAJENDRA KUMAR VERMA m_, & .
Date of Dirthi : 22-04-1970 -
Present. post held : ol -1 & JMEC, SURAJPUE. (C.G.) — |
Name of District, Sub Dins :5% Namz and details of Property {If not in own name, state in| How acquired? Whether by purchase _ 7
Taluka And: J_:E.m in which Housing arid other Land whose name held and lease mortgage, inhernitance, gift or
propery s situatad Buildings hizher relationshup to the | ctherwise with datatls of parsoris from
Govt.Servant whom acquired
_“
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T mﬂwﬁ SeTar], qFen] W LTI | 775 T B i T DAY 9T } JEE T
__um_mﬂl Wq_. (30770) 1 @..NJ. %.
s o Movable Property (Valued Above 25,000/- of Rs.) D Y
Namne of Articals R | . . _,
1 . ~ w
*
__ Th HRAl R @ ST 4,00,000 /~ T4 U SRIBIGT HICRARIG e BIFdl AT 40,000 /— | M
| o Jewellary (Lump Suimn) T S ,“
Jewellary (Worth Rs.) 3,50,000/~ Approx _. | ~_ | | *
M __
t ) ; |
Shares/Diebentures i t
Name of Issning Company MNos.of mr_ ares 5 _
i 2 | g
J Nil T ~ Nifj




_ Life Insurance Policy & Cthers 1
| Name of Issuing Company Amount
1 2
LIC 6.25.000,-
i HDFC - 12,820/-
_ Bank Deposites/Securities & Imvestraents | .
Naine of Bank City . Amount
| 2 ﬂ 3
11) Fixed Deposites Nil Nil w Nil
2) Savings Bank A/CS SBI ; Surajpur 1.17,956/- A.”.%mﬂﬂ Reifiy =)
13) PPF HET TG, _ AFTGATN i1 57,903~ |
5) NE&S Nil Mil ‘ Nil B
6) Others Nil Nil I ' Nil o
1 Ir: Case where it i1s not possible to assess the value accurately the approxamate value in relation to present condition mav be indicated
Nole -~ The expecied declaration of assets 1s subject to Previsiors of C.G. Civil Services (Conduct) Rules 1965.
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